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SHRI MANUBHAI PATEL: It is a breach of 
privilege.     How     do you compare  like  that?    
Being a    senior parliamentarian, can't you 
distinguish between the two? 

SHRI BHUPESH GUPTA: Now Mr. Patel and 
others are sitting. Here is another Chief Minister. 
Well, my friend is sitting there. They are all 
honourable men. I do not dispute that. But how do 
they feel? Tell me privately at least on telephone 
how do you feel? Do you feel very comfortable? 
Wall, it does not behove anybody to assail Mr. 
Sanjay Gandhi —of course Sanjay Gandhi must be 
assailed; I am one of those who are for it—but 
defend Mr. Kanti Bhai Desai. I find Mr. Kanti Bhai 
Desai is being defended in the same way by the 
treasury benches as in the emergency days the other 
son of the Prime Minister was defended. We do not 
like this. 

So, Sir, all I say is that we are all unanimous in 
this matter despite our differences. We do not say 
we agree on every thing. But this demand we make 
in the interest of public morality, democracy and 
parliamentary institutions and I hope, Sir, next 
week, as my friend has suggested, this debate must 
get the priority. 

SHRI SANKAR GHOSE: Sir, we want a 
statement from the Minister of Parliamentary 
Affairs. 

MR. DEPUTY CHAIRMAN: Let us go to the 
Calling Attention Motion. Mr.  Kalp  Nath  Rai.   
(Interruption). 

SHRI MANUBHAI PATEL; Statement was 
already made. He was absent. 

MR. DEPUTY CHAIRMAN; Calling Attention. 
Mr. Kalp Nath Rai. 
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SHRI S. W. DHABE (Maharashtra): 
Sir, on a point of order, before the 
Minister rises to reply. Today is the 
day for Private Members' Business 
But the position as it ap 
pears now is that private 
Members' Resolutions will not 
On a Private Members' day all Govern 
ment business should be suspended, 
otherwise, we should have started at 
2 o'clsock itself. If the Calling-Atten 
tion goes on till 5 o' clock, Private 
Members' Resolutions will not be 
taken up at all. There are very im 
portant Resolutions under discussion. I 
therefore request you to use your dis 
cretion and postpone this Calling- 
Attention to Tuesday and take up Pri 
vate Members Resolutions. One 
Resolution is under discussion and 
there are two more Resolutions stated. 
They cannot be egnored. In fact, on 
a Private Members' day Government 
business should not be taken up at 
all, this Calling-Attention should not 
have been placed for Friday. Private 
Members' Resolutions do not get any 
time. If this is the position, then we 
can as well abolish the day for Pri 
vate Members Resolutions and Private 
Members' Bills. I therefore, request 
you to give your ruling and agree to 
the postponement of the Calling-Atten 
tion. There is all praise for the Petro 
leum Minister from the other side and 
there is not urgency. Sir. I want your 
ruling. 

MR. DEPUTY CHAIRMAN: I would only 
request honourable Members to be brief so that we 
can go to take up the Non-offlciai Business a3 early 
aa possible. 
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SHRI JAGJIT SINGH ANAND (Punjab): 
Sir, I am thankful to the honourable Minister 
for the statement that he has made. But, first 
of all, I would like to point out to him one 
thing,gfsj 

First, Sir, I thought that there was something 
wrong with my Hindi. But I was following the 
Hindi of Mr. Kalp Nath Rai and your Hindi 
also I was following. But the Secretary of 
yours who wrote this note was only telling 
this. In this connection. I want to point out, 
Sir, that there is a proverb in my language: 

 

Merely repeating of statistics does not fill 
the belly. Why am I saying this? I am saying 
this because when the hon. Minister spoke on 
the 24th November, he told me that the 
Punjab Chief Minister said that the picture 
was very rosy, and that he was also taken in. 
But since the 24th November, I want to tell 
him in all honesty things have worsened in the 
Punjab. I just come to why they have worsen-
ed. It is impossible to travel by road in a car 
because wherever there is a petrol pump, you 
cannot negotiate the number of trucks and 
tractors that are standing—so much so that in 
Haryana, near Kurukshetra there was a road 
block   for more   than 8   hours 

because no diesel was available and all the 
tractor-walla as got so angry that they lined 
up their tractors there on the road. Not only 
that. I have been sending calling attention 
motions to the Chairman—I do not have the 
cuttings with me today— about the price of 
kerosene. The price of 'mitti ka tel' has gone 
up from Rs. 1.30 a litre to Rs. 2 or Rs. 2.20, 
but still it is not available. Here I want to say, 
Sir, that we do not have to go far away. Let 
the hon. Minister go to the guards standing at 
his door and ask them. They say that kero-
sene is not available, soft coke is selling at 
more than double the price, hard coke is not 
also available. I know that your Ministry is 
not concerned with this, but when there is 
already power shortage, when everybody 
cannot go in for gas, the only medium of 
cooking, specially when we have entered the 
"period of deep winter, is either kerosene or 
coal. And when kerosene and coal are 
simultaneously missing, you can understand 
what the situation is. 

I would not go on reading from newspaper 
cuttings of the last three days about the situation 
in Delhi. The National Herald, the Hindustan 
Times and the Indian Express, all talk of the 
worst crisis in the capital city in history. Now, 
Sir, the hon. Minister has talked about the 
north-western region—Uttar Pradesh, Delhi and 
Punjab. But Bhopal is not a part of the north-
western region. I am quoting from the 
Hindustan Times: Diesel shortage in Bhopal is 
of a terrific nature. I want to ask the hon. Minis-
ter: Is he aware that up to Rs. 15ft crores worth 
of crops will be lost, because diesel was not 
available in Haryana and Punjab alone? Is he 
aware of ths Despite all the efforts made by 
him, and all the rosy picture that was depicted 
by the Punjab Minister the other day, the 
shortage continues to be acute and in such a 
period, the sowing period, already ' foodgrains 
worth Rs. 150 crores are lost, because they have 
not been able to sell them in time. 

177 Calling Attention [ 8 DEC. 1978 ]      to a matter of urgent      178 
vublic importance 



 

[Shri Jagjit Singh Anand] 
Sir, then I want to ask him specially about 

Delhi itself. According to the Hindustan 
Times of 7th December: 

'Half a day stock of kerosene is 
available; 

No stock of coal; 

Situation is grim'. 

K. N. Sahni said: 

'If go-slow in Barauni does not end,  
situation  will  be worse'. 

This is yesterday's 'Hindustan Times' I am 
quoting: M. L. Khurana dashes three times 
from here to Calcutta for coal and kerosene. I 
do not know what kerosene has to do with 
Calcutta coal definitely has to do with it. But I 
am only quoting from the paper. Maybe, 
kerosene has also got to do something with 
Calcutta. I am not . aware of that.       I 

Then, Sir: Kerosene to be rationed in Delhi; 
4-unit cards will get 4 litres ' of kerosene per 
fortnight. A train of 2000 kilo litres was to 
arrive. He was giving some figures. Sir, the 
trouble is so serious. There are queues and 
queues, specially in trans-Jamuna areas, people 
go on standing for hours and hours, people 
have gone from place to place, house-wives 
have gone from place to place, in trans-Jamuna 
areas, for a bottle of kerosene , Then, Sir, the 
proper size of the bottle is not being given. 
Bottles are being substituted so that they are 
not 650 mm. Then, Sir, I want to ask from Mr. 
Bahuguna: Is he aware that roaring black-
marketing is going on in Delhi? Does it have 
something to do with the colour of the Delhi 
Administration, because the people who 
indulged in black-marketing in kerosene and 
coal, voh samajhte the: 

 
Those who have come to control the Delhi 

Administration, are notorious; they have been 
blackmarketeers of the country for the last 
three decades. When they    are controlling    
it, why 

bother    about    black-market?    Is    it because 
this can be one of the factors? It is good that he 
has clarified later on that the  .8 million tonnes 
of loss that    was there from    Iran is    being 
made good elsewhere because I am all for 
figures going out from this House which will 
encourage    the    situation. One reason for this 
scarcity that has been created is because    the    
people are not sure of the morrow.   Now he has 
said that he has arranged  .8 million tonnes from 
Iraq.   He did not say so originally.   He should   
keep   back anything that would lead to any sort 
of misgivings among the people.   The situation 
is going to be worse because that job is being 
done very well by Shri Kidar   Nath Sahni   and 
by Shri Madan Lal Khurana who is rushing to 
Calcutta.     Shri      Bahuguna      should leave 
it.   Though he is in uncomfortable company,    
he should    leave the scarcity mongering    
which the Delhi Administration    has    done.   
Lastly  I would ask him whether, despite all the 
feeding that he is doing in this matter, does he 
not think that the distribution system is a total 
failure?   Does he not think that something more 
has to be done?    He      was    quoting      
Ambala, Sakur    Basti    and    Amritsar.   
When more than double is being brought in, 
what is this scarcity due to?   Though it  does 
not concern    his Ministry,  it concerns      his      
Government.      Very severe measures will have 
to be taken to take    away this    job of   
kerosene distribution from those who indulge in 
black-marketing,   This   black-marketing has 
been    there for    almost two weeks.   How 
many    kerosene dealers have    been    
punished?   How    many licences    of    
kerosene    dealers    have been cancelled?    
How    many licences of coal depot holders 
have been cancelled?   How many people have 
been brought to book?   Has anybody been put 
inside the jail for this?   They are just playing 
with the lives of the people.    I would request 
him to enlighten me on these things.   I would 
be very thankful to him. 

SHRi H. N. BAHUGUNA:  Sir, it is very 
difficult to take the responsibility 
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<of the State Governments on my shoulders. It 
would also be unfair for me to endorse some 
comments made by the hon. Member with 
regard to the State Governments, not because 
of anything but because of the fact that it 
would be unfair for anyone to prejudge the 
issue or judge people without hearing them as 
to what they have to say. The hard fact of life 
is that due to unfortunate and unprecedented 
floods, coal mines have just stopped working. 
They cannot work. No coal can come out. 
They are flooded. I cannot speak on behalf of 
the Minister of Energy. I have no authority to 
do it. But it is a hard fact that soft coke is not 
available in the country and this country does 
not have the capacity to substitute kerosene oil 
for soft coke, whosoever may be the Minister 
including Mr. Anand. I am willing to 
surrender my portfolio to him if he can 
manage it better and if he can substitute 
kerosene oil for soft coke, I will be very very 
happy. Sir, even without surrendering to him 
the portfolio, I am willing to sit with, him in 
my office and take any decision that we can 
legally take to set the matter right. I am willing 
to seek his assistance because as far as I am 
concerned, I have done my best. Kerosene oil 
distribution is not my business. It is the 
business of the State Governments. We give 
them certain quota. They give the licences. 
People deal in kerosene oil on the basis of 
these licences. They are entitled to cancel the 
licences if there is black-marketing. The 
pictures in the Hindustan Times and elsewhere 
are not of people with a bottle. It is of people 
with drums. You can see the picture. 

SHRI JAGJIT SINGH ANAND: It is not 
for kerosene oil. It is for diesel. I agree with 
you about diesel. 

SHRI H. N. BAHUGUNA: I am talking 
about kerosene shortage photographs in 
Hindustan Times. They are there.    You   can   
see   the 

photos. They are not photos of people with 
bottles in hand. They are drums. I am not 
saying that there is no shortage. Tt is very 
short because soft coke is not available. Now, 
compared to last year's supply we have tried 
to stretch ourselves too far in providing them 
with a little more. So far as diesel is 
concerned, I am willing to go round with my 
hon. friends, Shri Jagjit Singh Anand and Shri 
Kalp Nath Rai. We will arrange their trip 
tomorrow to go round the depots in eight or 
ten places in Delhi, Punjab and Haryana and 
they can see for themselves whether what I 
am saying is correct or not. All we have done 
is to des-patche these things. It is true that in 
between on some days, there has been some 
slippage, and there has been a scare outside. 
And because of those earlier incidents, there 
has been a scare outside. Our peasants are 
very intelligent. And our Radio carries every 
story correctly.  The Radio 
says,   the Radio says, "Go slow in Barauni" 

 
And the peasantry feels what is going to 
happen if the rains fail in January, and what is 
going to happen for the thrashing season. 
Some of these people are really scared and, 
therefore, there is a scare purchase in the mar-,    
ket. 

SHRI KALP NATH RAI: It is 
psychological. 

SHRl H. N. BAHUGUNA: It is 
psychological. I would appeal to this House 
and hon. Members like Mr. Anand    who    
have    a lot of    public 

. influence, and like Mr. Kalp Nath Rai, who 
comes from a great area— Azamgarh—and 
where he has got a great influence, to exercise 
their sobre influence on the people there and 
to request them to bear with us, and at the 
appropriate time nothing will really trouble 
them if only they would    bear with    us and    
purchase 

I    only their day-to-day needs. 
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[SHRI H. N. BAHUGUNA] 
Sir, the hon. Member asked me as to how 

matty licence of the shops! have been 
cancelled and how many blackmarketeers 
have been arrested. Sir, as I told the House 
earlier, I have sent, in my personal name, a 
request to all the Chief Ministers and the 
Officers concerned, like the Lieutenant 
Governor of Delhi also, requesting them to 
see that they must take very stringent action 
for any violation. 

SHRl JAGJIT SINGH ANAND: Thank 
you for this. 

SHRI H. N. BAHUGUNA: I personally 
communicated to them. But I have no field 
agency whatsoever except those few officers. 
For example, Sir, nobody knows it better than 
you that the Hindustan Petroleum has a little 
office in Lucknow looking after a vast area. 
So, if I were to tell that one man to look after 
the wrong things in Varanasi, that is not possi-
ble. That is why the powers are available with 
the State Governments and they are expected 
on behalf of the Government of India also to 
exercise them... 
1 SHRI JAGJIT SlNGH ANAND: They are 
the leaky State Governments and so the 
pipeline of oil does not reach the people. 

SHRI H. N. BAHUGUNA: ... to curb these 
things. But certainly I must say at this point of 
time that I will be failing in my duty if I were 
not to be grateful to these State" Gov-
ernments—Punjab, Haryana, Uttar Pradesh 
and Delhi. They have tried to do their best. 
But I hope that with their co-operation and 
with the •co-operation of the House, it is still 
better for us to do things. 

[The  Vice-Chairman   (Shri   Shyamlal 
Yadav)   in the Chair.] 

Sir, as far as figures are concerned, I may 
repeat again that in Delhi itself yesterday we 
have given twice the amount of diesel than we 
gave last year for the whole month of Decem-
ber on an average.    So,    what I am 

trying to say is that really this scare purchase 
has got to be stopped. 

Sir, I plead with the House and with the 
people at large to bear with us and try to 
understand, and" that Iran's problem has been 
solved and I make a declaration that even for 
the new year, we have already taken steps—
which I do not want to disclose right now—to 
see that the through-put, that is the crude pur-
chases from outside, does not fall short of our 
total requirements. We propose to import this 
year about 16 million tonnes. We want to be 
very sure and absolutely sure. 

Sir, Mr. Kalp Nath Rai had raised 
a point and I forgot to answer it at 
that point of time. We wiH be pro 
ducing this year 12 million tonnes as 
against 9.00 and odd millions which 
we were producing the day I took 
over. It is not that I have found 
new wells. Maybe, in a couple of 
days, I have to give some good infor 
mation to this or that House about 
the new finds because everyday I am 
expecting some information or the 
other in view of the large degree of 
effort that is being made at onshore 
and offshore to find new sources of 
crude oil. | 
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SHRI AMARJIT KAUR (Punjab): Mr. Vice-
Chairman, Sir, I would like to invite the attention 
of the hon. Minister to the news item which 
appeared in 'Hindustan Times' on the 6th of this 
month under the heading "Shortage of diesel hits 
agriculturists in Punjab".   It says: 

'The current diesel shortage has hit mechanised 
farming in Punjab. Panic-stricken farmers queue 
up daily with their can at the nearest petrol 
pumps. Despite claims by the authorities that 
there has been substantial improvement in diesel 
supplies, for the last one week, queues have 
lengthened rather than become shorter. In a 
number of areas, rabi sowing has been adversely 
affected by the diesel shortage. The production 
target is not likely . to be achieved because of the 
untimely sowing and watering. Punjab's rural 
scene today presents a dismal picture. Thousands 
of trucks and tractors can be seen lined up in front 
of the diesel pumps 



 

[Shri   Amarjit   Kaur] 

creating traffic dislocation. Transportation 
of goods has also suffered because of the 
immobilisation of the trucks." 

It has also been stated: 

"The shortage of kerosene oil was due to 
the diversion of wagons for diesel. The 
demand per day was 400 KI. Soft coke 
supply also had been inadequate." 

Sir, is the Government aware that 95 
per cent of the farmers of Punjab and 
Haryana are in acute debt to the 
nationalised and co-operative banks 
because of their total dependence on 
these institutions for their key inputs 
and for the mechanisation of their 
farm lands? These farmers had, in 
the very near past, been devastated 
by floods and hailstorms and were, 
therefore, unable to pay back their 
debts to these banks. These farmers 
are also to depend entirely on the 
Central and the State Governments 
for the free flow of diesel oil so that 
they could run their diesel pumpsets 
and tractors so that they could, at 
least this time, pay back these high 
interest loans they had taken from 
these banks?
 
I 

Now that diesel oil has not reached the 
intensively progressive agricultural areas in 
time, the sowing of crops •has become 
unremuneratively late and crops already sown, 
which are dependent on diesel run pump sets, 
are withering away due to the nonavailability 
of diesel. Because of these reasons the 
prospects of these poor, yet progressive 
farmers of paying back their inout debts to 
these 'hard-hearted' banks has become more or 
less impossible again. 

Under the circumstances, why did the 
Government not anticipate this impending 
shortage of diesel and kerosene and prepare in 
a advance for this contingency to save the far-
mers and the town folk this harassment they 
are suffering today?   What 

is the intention of the Central Government in 
giving debt relief to these unfortunate farmers 
and what' planning is being done to see that 
the shortage of these essential commodities of 
diesel and kerosene never occur in future—
due to any circumstance—especially during 
sowing periods in this country? 

Would the Government not think of 
creating a corporation for the supply of farm 
inputs to the farmers, thus assuring the farmer 
a stable future, and not let the future of the 
farmers economy  be  reduced  into  a  
gamble? 

SHRI H. N. BAHUGUNA; Sir, I disagree 
with the entire story carried by the Hindustan 
Times, in the sense that it is a total traversty of 
truth to say that adequate precautions or 
measures were not taken. If the hon. lady 
Member had seen my statement on the 24th 
November in this House, she would have seen 
that with the installation of the Janata 
Government we foresaw and we went into the 
question of storage capacity in this very high 
mechanised agriculture-prone area and we 
decided to expand the storage capacity by 
20,000 Kls. during the last one year. That was 
forestalling the situation. Of course, this 
capacity will be in operation by December, 
1978 but we did store there 1,62^000 Kls. by 
the end of 30th September, 1978, in the hope 
that this wiH be available to us when the 
sowing season comes in November etc. Un-
fortunately, due to the Bombay Port Trust 
strike of 45 days, about 75,000 tonnes had to 
be depleted from out of this stock for non-
movement of this commodity from that 
particular area. Now, the hon. lady Member 
wants me to assure the House that under no 
circumstances shall there be shortage. There 
are factors beyond the control of the 
Government. The only thing to be seen is 
whether the Government has been fairly 
conscious about the needs of the farmers. I am 
sorry to say that I have no such failure to rny 
notice in which the Government of India could 
be taken to task for not being able to   foresee 
the   situation. 
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Then the hon. lady Member has said that 
there was a diesel shortage in Punjab. I have 
ah-eady said that in Punjab in the month of 
November we moved 17 per cent more diesel 
than we did in 1977. Obviously, the require-
ment of the farmers has b'een more than this. 
Normally the growth rate would be about 9 
per cent but we gave them 17 per cent more 
than the last year. But it is true that Ihe 
Punjab farmer is a very progressive farmer, 
very-well informed farmer. 

Now, Sir, the only trouble is that everybody 
thought that we are going to collapse for the 
reason of nonavailability of Iran oil. Therefore, 
there have been scarce purchase and I know 
some friends in Punjab. The hon. lady Member 
would come to know about it if she talked to 
some of \ those people who have already stored 
diesel oil for thrashing season even from now. 
Therefore, there has been some difficulty. I 
would again plead with the hon. lady Member 
to use her influence with the people to help us 
in this difficulty which we are foreseeing for 
factors beyond our control. 

•SHRI E. R. KRISHNAN (Tamil Nadu): 
Mr. Vice-Chairman, even though the strike at 
Bombay Port has been settled peacefully, yet 
I find no import of oil as expected, has taken 
place go far and there is still a great shortage 
of Kerosene> Diesel oil and fertilizers. 

The Hon'ble Minister Shri H.N. Bahuguna 
had promised to take three steps on 24-11-78. I 
would like to know from the Hon'ble Minister 
as to what steps have been taken in this matter. 
He had also promised that he would procure 
about 500.U00 tonnes of crude in lieu of the 
expected shortfall in supplies from Iran. He 
bad also informed this House for arrang-« ing 
300,000 tonnes of diesel and other petroleum      
products    from    friendly 

♦English  translation  of  speech  delivered 
in Tamil. 

countries. Had he kept the promise there 
would not have been any deficit of Kerosene 
etc. as witnessed today. 

There is a front page news today in 'The 
Hindustan Times' depicting the sufferings of 
people in Deihi. The Hon'ble Minister has 
just informed this House that the people were 
un-necessearily scared on the basis of 
newspaper reports and started hoarding 
Kerosene more than their actual requirement. 

I may tell the Hon'ble Minister, it is natural 
for the people to purchase anything more than 
they needed, whenever there is a scarcity in the 
market. If there is a shortage of sugar, it is but 
natural, that the people would purchase 10 
K.G. of sugar when they actually need only 5 
K.G. Since the Government proclaimes now 
and then that they are here for * the poor 
people, it is their bounden duty to provide the 
essential commodities to the poor people at 
reasonable rates. I hope, the Minister will take 
necessary steps to protect the interest of poor 
people and keep up the supply of essential    
commodities. 

Thank" you. 

SHRI H. N. BAHUGUNA; Sir, I am 
grateful to the hon. Member for reminding me 
of the needful to be done. I want to correct 
two things in his statement. Firstly, I never 
said that we are short of 30 lakh tonnes of 
products. I had merely said that day that 3 
lakh tonnes had been confirmed from outside. 
It was not 30 lakhs but 3 lakhs. Today, 
between the 24th and today, the position is 
that we have a total of 4.18 lakh tonnes of 
these products, i.e., 1.18 lakh tonnes more. It 
<io|nsists of 1.10 tonnes of diesel, 88,000 
tonnes of kerosene, 200,000 tonnes of furnace 
oil and 20,000 tonnes of naphtha. All these 
shall be able to meet the shortages which 
occured, as I said earlier, due to our Brauni 
problem where we lost 3.5 lakh tonnes of the 
total product, and also some shortage of crude 
which we expected from Iran. All that is 
being covered up. I have indicated the action 
that we have taken.    He has talked about 

1581 RS—7. 
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[Shri H.  N.  Bahuguna] 
the  photographs in   Hindustan Times 
\ have    no objection to    people pur 
chasing 10 litres. I only want to plead 
that the House should bear with me 
when I say that kerosene oil in India 
is not available in a quantity which 
will be a total substitute for soft coke 
or for other fuels.   Therefore, Sir, this 
shortage  is  there  is  spite   of  higher 
allocations   of   kerosene   oil  to   Delhi 
State.    It is not because    of us. It is 
because  of  a  situation  beyond     our 
control which again is because of un 
precedented  floods  in  the  coal  mine 
areas. '&\ 
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THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): That has been 
covered. Let us go to the next item. 

SHRIMATI AMBIKA SONI (Punjab): 
My name is there. I want to ask a question. 

SHRI S. W. DHABE: Please allow her to 
ask a question. You have allowed two 
Members from the Congress  (I). 

SHRI H. N. BAHUGUNA: It is n,ot a 
question of T or 'R'- It is a national 
question. 

THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): That is not the 
rule. 

SHRI S. W, DHABE: Let her ask one 
question.   What is there? 

THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): No. We have 
already taken a lot of time. Every point, 
every aspect has been covered. 

DR. RAFIQ ZAKARIA: The Minister is 
ready to reply. 

THE VICE-CHAIRMAN (SHRI 
SHYAM   LAL YADAV):  No. 

DR. RAFIQ ZAKARIA: Why are you so 
rigid when the Minister is prepared to 
reply? 

THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): I am not rigid,     
I am  not rigid. 

SHRI S. W. DHABE:  It would take two 
minutes. 

THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): We have already 
taken a long time. Please speak, Mr. 
Schamnad. 

SHRIMATI AMBIKA SONI: I would 
like to put on record that it is unfair. 

DR. RAFIQ ZAKARIA; Why are we not 
allowed? Why are we not? 

THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): I would like to 
tell the hon. Members that we have taken, I 
think, more than one-and-a-half hours. It is 
not the rule to allow more persons. 
Sometimes we allow. So, I request the 
Members not to insist. 

SHRI S. W. DHABE: Why should you 
not allow us? This js a very strange way of 
doing things. I would request the Vice-
Chairman not to be rigid. 

THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): Not rigid. You 
appreciate and sit down. Let us proceed. 

SHRI S. W. DHABE: Why should you  
proceed? 

DR. RAFIQ ZAKARIA: You have 
allowed two Members from there. You 
must allow tw0 Members from here also. 

THE VICE-CHAIRMAN (SHRI 
SHYAM LAL YADAV): That is not the 
rule. 

Usually    we    allow    one    Member. 
Sometimes  we   allow  more  Members. 

    His name was there and he was insisting.    
So he was allowed. 

SHRI BHISHMA NARAIN    SINGH 
(Bihar):    The   Minister   is   prepared. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): The Minister is prepared and 
you are prepared, but time is not there. 
(Interruptions) Mrs. Ambika Soni, next time, 
some I    time later on, you can put ic. 
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SHRI S. W. DHABE:   One minute. THE 
VICE-CHAIRMAN (SHRI SHYAM LAL 
YADAV):  No, please. 

SHRIMATI AMBIKA SONI: Only one 
clarification. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV); No, please; next time. 
(Interruptions) Every question has been asked 
.   .   . 

SHRIMATI AMBIKA SOM: No, Sir.. .. 
(Interruptions). 

SHRI    BIPINPAL    DAS   (Assam): 
Sir, alL the Members are requesting. The 
Minister is ready. One minute you cannot 
allow: 

DR.   RAFIQ   ZAKARIA:      We  will (    not 
allow you to proceed. (InterruptionQ). 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): You cannot hold out a threat 
to the Chair. It is not fair. I cannot allow you 
under threat. 

SHRI HAMID ALI SCHAMNAD 
(Kerala): The Chairman has given his ruling. 

(.InterruptionQ). 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Please take your seats. 
(Interruptions). Mr. Dhabe, hear me. 
(Interruptions). I cannot allow. 

DR. RAFIQ ZAKARIA:   You    have allowed 
two Members from there. You should allow 
two Members from here. (InterruptionQ). 

 

 
SHRI JAGJIT SINGH ANAND: If you 

had allowed her, it would have been over by 
now. 

SHRI S. W. DHABE: Ten minutes you 
have taken. If you had allowed her, it would 
have been over by now. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Well, let me hear  her 
question. 

SHRIMATI AMBIKA SONI: My question 
is, the hon. Minister in his reply said that 
there is no actual scarcity of kerosene or 
anything like that; it is just a psychological 
atmosphere; which has been created because a 
few hoarders, who are known to have been 
blackmailing the society in the past, have 
again hoarded some kerosene oil and that is 
why the poorer sections of the society cannot 
get it. Then this really underlines the 
importance of the public distribution system. 
Has the Central Ministry of Petroleum and 
Chemicals given any instructions to the State 
Governments, in regard to the kerosene that is 
allotted to each State, as to what should be the 
ratio of distribution between the rural and 
urban segments of the population? 

SHRl H. N. BAHUGUNA: This is for the 
State Governments to decide. We do not give 
them such directions. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Shri Schamnad. 

REFERENCE TO THE GOVERNMENT'S 
ORDER PROHIBITING INDIANS FROM 
TAKING UP JOBS AS COOKS, OFFICE 

BOYS, ETC. ABROAD 

SHRI HAMID ALI SCHAMNAD (Kerala): 
Sir, i would like to draw the attention of this 
House and also of the Minister of External 
Affairs tc a very important matter, that is, the 
matter of great hardships, miseries and 


